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Shri 8. Kandappan (Mettur) Has 
it been confirmed7 Has it got any 
veracity?

Shri M. C. Chagla: Not confirmed, 
but I take it—as Lord Brockway has 
said it—as correct According to Lord 
Brockway, the Vietnam representa­
tives at the Peace in Vietnam Con­
ference at Stockholm which he 
attended had narrowed down the 
demands to three an unconditional 
halt to bombing of North Vietnam, 
admission of direct representatives of 
the liberation front to negotiation, 
and a peace settlement conforming to 
the terms of the Geneva agreement
I sincerely hope that the ieaction of 
the United States to this would be 
favourable that this narrowing down 
of the demands, as Lord Brockway 
has said, and that North Vietnam is 
prepared to come to terms or to dis

cuss and settle, will induce the United 
States to stop bombing and to come to 
the conference table

18.17} hrs.
BUSINESS ADVISORY COMMITTEE 

F ourth RSeport

The Minister of Parliamentary 
Affairs and Communications (Dr. Bam 
Sufbhag Singh)* I beg to present the 
Fourth Report of the Businebs Advi­
sory Committee

1818 hrs

The Lok Sabha then adjourned till 
Eleven of the Clock on Tuesday July
11 1967/Asodha 20 1889 (Saka)
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